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Advance of Money to Oberol ChBin 
o f H otels by the Form er Minister 

I A B |

6053. S H R I Y A D V E N D R A  D U T T :  
W ill the M inister o f  IN F O R M A T IO N  
A N D  B R O A D C A S T IN G  be pleased to 
state

(a) whether Oberoi Chain o f Hotels 
had asked the former M inister o f Infor
mation and Broadcasting to advance Rs. 52. 
crores from  the blocked m oney o f the 
M otion Pictures Export Association o f 
Am erica as the money was lying blocked 
with the M inister;

(b) whether this money was earmarked 
for Film  Finance Corporation, Indian 
M otion Pictures Export Corporation and 
for the C hildren ’s Film  Society;

(c) whether in M arch, 1975 the then 
M inister concerned on his own authority 
sanctioned Rs. 35 crores, in spite o f ob
jections, and the money was given to the 
Oberoi Chain o f Hotels, and this money 
was deposited in Foreign Bank and it was 
not used for the purpose asked for; and

(d) if  so, in what foreign bank the 
money was deposited and in whose 
name and in what account ?

T H E  M I N I S T E R  O F  IN F O R M A 
T I O N  A N D  B R O A D C A S T IN G  (SH R I 
L . K . A D N A N r ;  |

(a) and (b) : A  request from M/s. 
O beroi Hotels for a loan o f Rs. 5 crores 
from  the blocked funds of M P E A A  was 
received in this M inistry from the foim er 
Prim e M inister’ s Secretariat in February
1976. It remained under examination 
for some tim e and in N ovem ber, 1976 
this M inistry agreed that a loan o f Rs. 
2 ‘ 8 crores to M/s. O beroi Hotels m ight 
be considered after providing for a possi
ble requirement o f Rs. i- 2  crores by 
F ilm  Finance Corporation and Indian 
Morion Pictures Export Corporation., 
N o  loan has however been sanctioned.

(c) N o, Sir.

(d) D oes not arise.

Collection of Funds fo r  Election

6054. SH R I N IH A R  L A S K A R  r 
W ill the M inister o f H O M E  A F F A IR S  
be pleased to state :

(a) whether the officials o f  D istrict 
Jails, K anpur forcibly collected funds 
for elections by sellig Janata Party cou
pons to the prisoners and their visitors „
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